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app-oval of Mrs, Raj shwari Ramakrish-
nan as Managing Director il so, whether
Governm :nt propose that she will not be
given approval ;

(b) whethar it is true that the Manage-
ment uf Jeypoee Sugar Company ¢onsist-
ing of one family abso is in the nunage-
m nt of K.G.P, Ltd., Madras ; if so, wnat
are the family members ; and

(¢) whether it is a face that representa-
tions were made by <hareholdery of K.CLP.
Limited more than a vear ago for appoint-
ing Government Directors: (o so. what
actiong has been  taken o lar on these
representations ?

THE MINISTER OF LAW, JUSTICE
AND COMPANY  AFFAIRS SHRI
SHANTI  BHUSHAN. : fa} You, Sir
The proposal of the caompany o the re-
app intment of Shrimuti RAJESHWARI
RAMAKRISHNAN as the Managing
Director of the company for o prorind of
five vears witheffir tivons 3-n-1977 onher
existing  remuneration has since been
received, and is und-r consideration,

(b} The following five directors of the
Jeypore Sugar Compuny Limited are also
the directors of Mis. K.C.P. Lad.

(i) ShriV.L.Dutt Managing Dircetor)
(ii) Mrs. V.R, Dhurgambal

(iii) Shri M.A, Krishnamachari

(iv) Shri R. Prabhu

(v) ShriP.R. Ramuhrishnan

(c) A representation from  Shri K.
Rajendra Chowdhary, Advocate has b en
received on behalf of some sharcholders
of the company for the appointment of
Government Directors on the Board of
M/y, K.C.P. Ltd, The samr is under
-comsideration of the Government.

Selection of Station Masters
4fior, SHRI RAM PRAKASH TRI-
PATHI :
SHRI DAYA RAM SHAKYA:

Will the Minister of RAILWAYS be
pleased to state ¢

(a) whether it is a fact that All India
Station Masters Association. Delhi Division
boycotted  selection of Station  Masters
Grade Rs. 455-700 on r1th June, 1978
and 16th July, 174 ;

(b) whether the hoveott was  due to
serions  allegations  of  anomalies  and
favouritism in the oral test which have heen
totally ixan-~1 hyv the adm’nistration of
Dathi D..... nth:eny » time ;
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(c) whether the same procedure of select-
tion in Grade Ru. 455-700 for 8, Ms. and
A.SMs is held in All Railways, if not, the
reason thereaf ; and

(d) what actiom the Railway adminis-
tration took for the favouritism given to
juniormost  persons under the cover of
cmergeney ?

‘THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHLEO NARAIN }: fa) Yes,

(b} No,
{e' Yes: the post of ASMs/SMs in grade
Rx. y55-700 iRS) are selection posts on all

Indian Railways,

(d' Doer not arise,
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